gﬁ@i@} aged...
9

7

D

vice and presently working

no e

l v myself, my spouse and dependants*:

'P,iqﬂ A,
o
"0 ) given)

Li

Year s :2

I,UMﬁSﬁﬂNKﬂRYHmv, sun}da}gﬁtermifﬁ' of QJWﬂDED\L ﬂ’"D
years, belonging to SECTIONOFFlC-EP\.

.« BI#AR \oHAN SABHE, PATNA |

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

||||||||||||||||

(Assets in joint name Indicating the extent of joint ownership will also have to be

v
BABITA  PRIYANSHY: yympNeHV/
9 KvMAR) ANAND  anNAND
) sr. Description Seif Spouse | Dependant-1 | Dependant-2 | Dependant-3
o Name(S]) Name Nama Etc. Name
(I} | Cash 20000 | 5000 200D Sp00
\.fﬂ (i) | Deposits in
%x Banks, Financial (20538 | N /L 2000 gooD
,k\g? Institutions And e |
\ Non-Banking
Financial
Companies
(ili) | Bonds, ;
Debentures and | N[L N“,_ ML ML
Shares in
companies
(iv) | Other financlal |L[C PFE" |LiC P;rm
institutions,
nsttutons, | 22240y " g ypppy| NIL | N IL
Savings, LIC Bl Jﬂﬂfq
Policles, etc qu </ /r
v) | Motor Vehlclzs had M
: {dit(;rs of H:.N?- / NMIL NIL ML
make, etc.) H ;
20(%
(vl) | Jewellery (give D :
IR il 1t i o9 1of7
welght and el
value) v Séﬁﬁ :; 90 89'0
(vli) | Other assets,
suchasvalues | N(L | N(L N(L NIL
of clalms /
interests
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the Income of the

employee.
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also have to be indicated]

[Mote: Propertles In joint ownership Indicating the extent of joint ownership will

5r. Description Self

Dependant-1

Spouse
Name

Name(S)

Dependant-2 | Dependa nt-3

Name

Mo,
(1) | Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

-Current market value

ploan
4l
nd

'J‘}&fif

viL | NIL

ML

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(it)
o

NI | ML

IL

Bulldings (Commerclal
and residentlal)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(i

\

it

NIL

Houses / Apartments,
etc.

- Location(s) .

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(iv)
vl

ML | ML

N1

Others (such as

(v)
interest in property)

ML

(L

ﬂ@c

NIb

Etc. Nama

(2) I give herein below the detalls of my liabilities / overdues to public financial

Institutions-and government dues:-

[Note : Please give separate details for each item)

Name & address of Bank /

Amount outstanding as

5r. Description
No. ¥ Financlal Institutions(s) / on . G+ 0
Department (s)
(a) (i) Loans from Banks

(Il) Loans from financial
Institutions

nelipid Bank

(ili) Government Dues:
(a) dues to departments
dealing with government
accommeodation

ViL

(b) dues to departments
dealing with supply of
water

ViL

(c) dues to departments
dealing with supply of
electricity

ML




(d) dues to departments- N l,l L
dealing with telephones
(e) dues to departments
dealing with government NV[L
transport (including

alrcraft and helicopters)
{f) Other dues, If any N! L

(b) (i) Income Tax including
surcharge [Also Indicate
the assessment year upto
which Income Tax Return

-filed. Glve also Permanent HF EP\‘ 6?0 f P
Account Number (PAN)] g
(Il) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

iil) Sales Tax [Only in ;
E:as}e uf?:sra:ﬁeia?ry N f L‘
business]
(Iv) Property Tax NiL
i Personal Detail
GPF/CPF/PRANNo. - [PTS[BLA - (050
Gender = I’ (M/F) .
Date of Birth - tTo Tl 11718 6 |9 | (oo/mamyyvy)
Class/Group - B (AB/C)
Cadre *  [SECTIONOFFICER B-V-S. PATNA |

(Full Name e.g. B.A.S.-Bihar Adminlstrative Service,

B.S.5.- Bihar Secretarlat Service etc.)

Home District = | MADHUBAN |

1 hereby declare that the above details are true to the best of my

3T S W Mg

Signature=
Name of Employee: . UHH 5”51”(92 \1 AD v

PfacePﬂTNﬂ Designation: 5ECT’ DN ﬁFFfC E.Q
15:02: 202 -1 \n:iww <fiBHA

Date:...,.

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.
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